
19 Oral Answers JANUARY 22, 1076 Oral Answers zcr

during 1975-76 w ill depend on the  
S tate Governments final requirem ents 
to  be received in  F ebruary /E arly  
March, 1976 on the basis of actual
progress of w orks The allocation to 
M aharashtra fo r developm ent of
National Highways upto December 
1975 was, however, Rs. 584.00 lakhs.

(b) W ith the comparative sm aller 
allocations resulting from  th e  current 
financial stringency, th e  im plem enta
tion  of the  program m e fo r the  deve
lopm ent of N ational Highways in  
alm ost all the States including Maha
rash tra  has no doubt slowed down to  
sonde extent.

(c) The C entral G overnm ent is 
fu lly  alive to  the  requirem ents of 
National Highways in  M aharashtra 
and are  try ing  to provide as m uch 
funds as possible. W ith th is end in  
view  i t  has already Been decided to  
enhance the  allocation of M aharash
tr a  from  Rs. 584 lakhs to  Rs. 628 lakhs 
during 1975-76.

SHRI SHANKERRAO SAVANT: 
The reply to  p a rt (a ) ' of th e  Question 
is incomplete. M ay I  know  w hat was 
th e  dem and of th e  State Governm ent 
fo r 1975-76?

SHRI DALBIR SINGH: Regarding 
th e  year 1975-76, I do not th ink  speci
fically this arises out of i t ; . . . .

MR. SPEAKER: Have you got in
form ation w ith  regard  to th e  demand 
of M aharashtra foi the  year 1975-76?

THE MINISTER OF SHIPPING 
AND TRANSPORT (DR. G. S. 
DHILLON): Though it  is  a specific
question, in  January  1975, Maha
rash tra  G overnm ent forw arded an 
estim ate of Rs. 134.07 lakhs fo r th e  
developm ent of W est coast. I t  was 
scrutinised and sanctioned for 
Rs. 117.27 lakhs and by th is tim e a l
ready Rs. 50 lakhs have been released 
fo r th e  repa ir and developm ent of 
the West coast which passes through 
Colaba district.

SHRI SHANKERRAO SAVANT: 
The projected increase to  the allot* 
m ent of 628 lakhs du ring  187ft»76> 
clearly shows th a t th e  allotm ent fo r 
th e  year w ill be less th an  the  allot, 
m ent for th e  last year. Ijj view  of 
the  w indfall on the  receip t side due 
to  increase in  incom e-tax earnings* 
w ill th e  G overnm ent th ink  of increas
ing  this projected allotm ent fu rth e r to ' 
keep up th e  tempo of w ork in  the* 
State?

SHRI DALBIR SINGH; Due to  th e  
financial constraints, it w ill n o t b e  
possible during this year to  increase 
the  amount.

Increase In IndtutrifcT and* Occupatiir- 
naS Diseases

*284. SHRI DHAMANKAR: W ill
th e  M inister of LABOUR be pleased; 
to  state:

(a) w hether incidence of industrial 
and occupational diseases is signifi
cantly  increasing in  the  country o v e r 
th e  past th ree  years; and

(b) if  so, w hat preventive, protec
tive and curative m easures have been' 
taken?

THE MINISTER OF LABOUR 
(SHRI RAGHUNATHA RED D Y):
(a) The num ber of cases of poisoning 
and diseases notified under section 89’ 
of the  Factories A ct was 14, 19 and 
17 in  1971, 1972 and 1973 respectively.

(b) Safety, Health and W elfare of 
factory  w orkers is regulated by  th e  
provisions of Factories Act, 1948 and 
S tate Rules fram ed thereunder. S ta te  
Governments administer the Fac
tories Act and th e  rules fram ed 
thereunder. H ie  C entral L abour 
Institu te  and th e  Regional Labour 
Institu tes extend professional assis
tance in  the  study and solution of 
industrial health  problems.

SHRI DHAMANKAR: In h is reply, 
th e  M inister has said th a t th ere  w ere  
only 14, 19, and 17 cases of poisoning
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an a  diseases notified under Section 89 
o f the Factories Act in 1971, 1972 and
1973 respectively. B ut lo r the last two 
years, th e  expansion of chemical in
dustries has been causing great dani&ge 
to  th e  respiratory organs and diges
tive system not only of th e  labour 
w orking there, b u t also of th e  people 
Staying around those factories. There 
are sm all units which a re  not covered 
by the Factories Act b u t still they  can 
do enough damage to  th e  labour and 
th e  people staying around. In  tha t 
context, I  would like to know, w hether 
any survey Or study for p roper assess, 
m ent of the  incidence pf industrial 
and occupational diseases in  selected 
industries to th e  labour and people m  
the  adjoining area8 has been made 
during the  recent years and if so w hat 
are the  m ain findings of th e  study 
industry-wise, particularly  w tih res
pect to im portant industries such as 
chemical industries and w hether th e  
G overnm ent Has seriously considered 
the  observations of the study group 
and taken appropriate m easures to  
check effectively occupational hazards 
and diseases to the labour w orking 
there  and the  people staying around 
the factories.

SHRI RAGHUNATHA REDDY: The 
Factories A ct is administered b y  the  
State Governments and the  S tate 
Governments collect inform ation and 
whenever it is necessary, the Central 
Labour Institu te and th e  Regional 
Labour Institutes extend assistance in 
this m atter for the  purpose of dealing 
w ith  th is m atter. The figure which 
I have given had been obtained from 
various S tate Governments and  com
piled. O ther inform ation w ill (have to  
be collected. The suggestion m ade by 
the hon. Member w ith respect to  the  
study of hazards In th e  chemical in
dustries would certainly be considered 
and taken up  and I  w ill ask  th e  
Labour Institu te  to study this prob
lem and come forw ard w ith sugges
tions .

SHRI DHAMANKAR; I  have fol
lowed th e  answ er of the  Bon. M inister. 
W hat about th e  people w ho live

round about these industries and 
suffer? For instance, In Chem bur a t 
Bombay, th e  fertiliser factories and 
other factories are  causing demage to- 
the  respiratory organs and digestive 
system of th e  people liv ing there. 
W hat steps do th e  Government pro
pose to take in  tha t respect?

MR. SPEAKER: That he has ans
wered, tha t he w ill ask th a t m atte r 
to be studied.

SHRI K. LAKKAPPA: The prob
lem of environm ental diseases in  areas 
w here these large-scale factories are 
functioning has assumed a  large pro
portion and an alarm ing situation has 
developed in  various States, and 
mainly, it is due to air pollution and 
w ater pollution. There are  committees 
which have been formed, even in  
this House, to tackle th is menace. In  
th a t connection, I  would like to know 
w hether this M inistry has taken up 
any investigation in  accordance with* 
the  A ir and W ater Pollution Com
m ittee’s recommendations In order to 
assess the situation and to  tak e  neces
sary  rem edial measures, and also 
w hat steps have been taken in  order to- 
relieve the difficulties of th e  labour?

SHRI RAGHUNATHA REDDY; The 
question pu t by the hon. Member falls 
w ithin th e  realm  of physiology and 
environm ental pollution study and I  
am  only dealing w ith factory law. 
So, I am not in  a position to  answer 
this general question.

SHRI DINEN BHATTACHARYYA: 
May I put a specific question?

Most of the rayon factories in  the 
country are  m ainly under the  manage
m ent of th e  big business houses like 
th e  Birlas and so m any complaints 
w ere lodged by the  people both w ith 
the  S tate Governments as well as 
w ith the  C entral Government and a  
mass petition by thousands of w orkers 
has already been filed here in  th e  Lok 
Sabha, th a t no step has yet been taken.
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as to the  minim um  m easures widen 
could protect the health  of the  crayon 
w orkers who are alw ays dealing w ith 
these chemical products. May I know 
w hat the M inister has up till now done 
w ith  regard to  these complaints?

SHRI RAGHUNATHA RED D Y: The 
question pu t by the  hon. Member is 
a  general question. If the hon. Mwn. 
ber puts a specific question----

SHRI DINEN BHATTACHARYYA: 
This has arisen out of your reply.

SHRI RAGHUNATHA REDDY; If 
th e  hon. Member can put a specific 
question, I  will find out.

SHRI DINEN BHATTACHARYYA. 
I have already pu t it.

He is a Labour M inister in charge 
of labour. He m ust know.

MR. SPEAKER: He w ants notice.

SHRI DINEN BHATTACHARYYA: 
You kindly follow the answer he has 
given now and then judge whether 
I can put this question. All that he 
has claimed is tha t he does not know 
and he occupics the chair of Labour 
M inister here.

MR. SPEAKEF.: Let us pass on to 
the  next question.

SHRI M. RAM GORAL HEDDY: 
He has wasted the tim e of the House.

MR, SPEAKER Shri B R. Shukla 
—not here.

AN HON. MEMBER: He has autho
rised me to put the question.

SHRI BHAGWAT JH A  AZAD; That 
is not permissible at this stage.

MR. SPEAKER; Chaudhary N itiraj 
Singh.

Avenyre N ttH M r o f Wfclttag D ays

•286. SHRI NITIRAJ SINGH 
CHAUDHARY: W ill the  M inister of 
SHIPPING AND TRANSPORT be 
pleased tQ state:

(a) w hether the average num ber of 
waiting days per ship have increased 
in India during the last th ree  years;

(b) if so, reasons therefor; and

(c) w hether the  above average is 
m ore than  w orld average?

THE MINISTER OP STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVE- 
D l); (a) Yes, Sir.

(b) The average is arrived a t ta k 
ing the  num ber oi waiting days of 
Food & Fertilizer vessels along w ith 
other vessels. The increase is mainly 
explained by the waiting days of 
Food & Fertilizer vessels. The reasons 
are

(1) Increase m  im port of food- 
grains, fertilizers and its raw  
materials.

(ii) Limitations of clearance by 
FCI and supply of railw ay 
wagons by Railway for move
m ent oi foodgrains and ferti
lizers.

(iii) At some of the ports, bunch
ing of iood and fertilizer 
vessel arrivals contributing to 
rise in pre-berthing detention.

(c) I t  is difficult to make compari
son between ports in one country and 
another since the  conditions vary 
from  port to port; ports ih developing 
countries are generally w ith  labour 
intensive set ups and those in  deve
loped countries are equipped w ith 
highly m odem  mechanised handling 
facilities. In  m any ports in  th e  world 
like Persian Gulf Ports, the waiting 
periods are sometimes as h igh as 
th ree  m onths per vessel w hereas in 
developed countries where fully
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